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Ensuring smooth movement of vehicles carrying animals in view 

of the forthcoming festival of bakrid 
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�
�sJ ها اده اپ �K" :ا�� ��د��"��� ا�� ��
� ا��
�س; ( v���I,( )I,( ا^_ح� ہ� 0و�ہ �ع;�م ہ، 8پ �v �ےودہم

yبہ� �� حE ںوار ��ہ اس تہے۔وار ہم اور ��-� تہت اہب �� ا
��رے 0ےونہ��را �# Iع�0ں  �� ��� �yے �� [������ ہ ا

 ا�1 و ں �;� ��ےم ا�1ہ ہے۔ا�� #�-� ه دار� ���Kہذم
0 ��� ےاؤ سه �� KRںر��ه� ده اور �Kےنہ ره ��تے<�

��� دو�� 0 �9 #ں ��8 ��ےوئہ ےتهد� �� ںواروہ تے9 �� ا
 ے ا�1ں ��ےم اس �ع��9ہ اور ں�ہ ےته ��,1 ر0ں ��ے���ن

 	,1J ہے۔��گ �,� ہ ��را ��را سه ��تے 0ںد�s وا�,�
 ��[\ �� ے ���),I 0ے سں ��	�ه �+ےله �+ے سہا��هدرب
��ؤ �� هڑ اس او�� �� ا�Iرو� اور بهے ا�Iرو��ر� #Hه�+

 ے 	�گ $�ح $�ح 0ہ �ں۔يہ ے �� ����س ��تے��ح�ل �,Iا ��ن
� ں��ڑ وا	� ��ے #���ر ^نے ��� �� [����� 0ےانہب,� �� 

���� �� ں ز��د��� رو0 �� #���روےلہ پے �� �� اس سں
 ں ����rر��ے اور ان 0ں� ��	�Jڑ اور ��ںيہ ے� 1	H,هچ
 ںروہ شے سں��ؤهٹ ا�س� گں۔�ہ ے� ��ته بٹ ��ر ��ه ��تے0

� -��ؤ اور [���نں��Q�4دا��� H���ا �� ��<1 ا-14 ه و
 ہے۔و-� ہ

 ے ���1ےرم 0هر دہ ����U ےا 0ه ���دےارت 0ه، بےودہم
 ہے۔ �� حU ے دار� �� ��	1 ��نہ�� ذمہ �� ا��� �yںوا	�

 ہ 0ہےو-� ہ ه د0ےوئہ ے #���Jر� د�Hہ 8پ �� �هے، �Eےودہم
 �� ں��ڑ وا	� ��ے ��[\ �� #���ر ^نےر ��ل ���),I 0ہ

 ���),I ں ��ہ #��ر� ��ے 20060 �1 ہے۔����5ن �,� #�-� 
 �,�ا ے ����ر سے اس 	�ہے۔ وا^ ےوار ����� #�نہ�� ت

��Jر� �� و<,s دے 0ہے ها��رود�# �M� د� H�ن ه ا��و��
H� رو�� ے سں �� ا�س� ح����ں��هٹ ا�Iرو� گےوئہ ےد
��ر ے �� [����� 0ں وا	�ےب ���1ہ �س;y� vہ -�0ے#�ئ�# 

���ہ �yے اور ا�1ں ��ے�� ^ن�F �ے �� ادا ��نہ�ں � �س� 
�� د<�ار� �� ����� ن ���5� ں ��ڑے۔ ���� پہ$�ح �� ��

�Iن ��-� �� ں �,�ے۔ا�� #�ئٹ
 �Fرا اس �� [Iم اہ 0ںوہ
 K��] 9J	�� I,(���اده دہے۔�,� ۔
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The House then adjourned for lunch at fifty-seven minutes past one of 

the clock. 

The House re-assembled after lunch at three of the clock. 

†Transliteration in Urdu Script. 
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MR. DEPUTY CHAIRMAN in the Chair. 

GOVERNMENT BILLS (Contd.) 

The Chartered Accountants (Amendment) Bill, 2005 

The Cost and Works Accountants (Amendment) Bill, 2005, 

and 

The Company Secretaries (Amendment) Bill, 2005 

MR. DEPUTY CHAIRMAN: We shall now take up the Chartered 

Accountants (Amendment) Bill, 2005; the Cost and Works Accountants 

(Amendment) Bill, 2005; and the Company Secretaries (Amendment) Bill, 

2005. 

SHRI C. RAMACHANDRAIAH (Andhra Pradesh): Sir, the entire House 

wants to know your view. 

MR. DEPUTY CHAIRMAN: I declare my interest that I am a Chartered 

Accountant. 

THE MINISTER OF STATE OF THE MINISTRY OF COMPANY 

AFFAIRS (SHRI PREM CHAND GUPTA): Sir, I beg to move: 

'That the Bill further to amend the Chartered Accountants Act, 1949, be 

taken into consideration." 

"That the Bill further to amend the Cost and Works Accountants Act, 

1959, be taken into consideration." 

"That the Bill further to amend the Company Secretaries Act, 1980, be 

taken into consideration." 

Sir, the Chartered Accountants, the Cost and Works Accountants and 

Company Secretaries are the three professions which play very important role 

in the corporate sector. These professions are regulated by three statutory 

Institutes - the Institute of Chartered Accountants of India, the Institute of Cost 

and Works Accountants of India, and the Institute of Company Secretaries of India 

which have been set up under the Chartered Accountants Act, 1949; the Cost 

and Works Accountants Act, 1959; and the Company Secretaries Act, 1980, 

respectively. Sir, the regulatory measures regarding these three Institutes 

were introduced 
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